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File No. 2/25/2007 /Admn/CIC Date: 16/09/2014

OFFICE ORDER

Consequent upon the completion of deputation tenure of Shri Tarun Kumar, IRS
(IT-89) Joint Secretary (Director’s level in GOI) in Central Information Commission, New Delhi is
hereby relieved of his duties w.e.f.16.09.2014(A/N) to join his parent department. He is directed

to report to  Ministry of Finance, Department of Revenue, Central Board of Direct Taxes, New
Delhi.

Shri Tarun Kumar, was directed vide Commission’s Office Memorandum No.
2/25/2007-Admn/CIC dated 11" Sept, 2014 to hand over the records of Legal Cell etc. to Sh.
Shanti Priye Beck Joint Secretary (Admn & Law), compliance of which is awaited from him. He may
hand over the records and submit compliance therein within five days from the date of his relief.

aS&rL 1)
(Shanti Priye Beck)

Joint Secretary(Admn)
Tele N0.26180514

l.é- 3,

Copy to:-

1. ShriTarun Kumar, Joint Secretary , CIC, New Delhi.

2. Director, Ministry of Personnel, Public Grievances & Pensions, Deptt. of Personnel &
Training, New Delhi.

3. Under Secretary to the Govt. of India, Ministry of Finance, Deptt . of Revenue, Central
Board of Direct Taxes. New Delhi.

4. Principal Chief Commissioner of Income Tax, Kanpur.

. ZAO, CBDT, New Delhi.

S
6. Pay & Accounts Officer,(CAT) Room No.114-115,AGCR Building, Ist Floor, A-Wing, i.P.
Estate, New Delhi.

7. Chief Controller of Accounts, M/o PPG & P, Lok Nayak Bhawan, New Delhi.
8. PPSto CIC/IC's

9. PPS to Secretary, CIC.

10.PS to Addl. Secretary, CIC.

11.PS to JS(A)/JS(MoRE)/ JS(Law)

12.Shri Malik, NIC for uploading on the website of CIC.
13.DDO0O/Cashier/Financial Consultant.

14.Service Book/Guard file

15.0rder File.



